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(b) fn h<m rtxAny dAiies the sjiiality
of lice at the Indian Ports
did not conform to the original sam- 
plesT

Itbe 61 Agi^cttltvre TDr. IP.
S. D ^ h n ^ li) : <a) The quantities of
rice imported are as ffidlows:

(In Tons)

Paktftan Burma Thailand China ToU]

1961 l,5d.028 3,20,072 2,10»596 65,779 7»«4,O09
^  1062 18,710 8,76.676 l,i<9,8a8 1,50,090 7,28,718

(b) The number of cases in which
quality of rice inspected at the Indian
Forts was not found to conform to 

, the standard type samples or speci-
 ̂ down in the Agreements

PaklrtaD Burma Tlialland Chinn 'J'otal

1061 6] «6 85 7 168
1052 o 78 28 Nil 108

T ube- wblls D rilled  in  P unjab

n. V . mtMtrnB: WIU the
Mii îster of Food and Agrioultmre be

v^aired to state the number of tube- 
wells drilled In the Puolab and PFPSU
during the year 1952 under the 'Grow
More Food* Scheme?

The Mininter of Agriculture (Dr. P.
S. Deshmttkh): Punjab—137.

PEPiSU—NU.

 ̂ Procurement Pricts of F oodgrains in
PlJNJAB

■*1W7. Prof, D. C. Shatma: (a) Will
the Minister of Food and Agricvltore
be pleas^ to state the rates of pro­
curement prices flaĉ d for dllTerent
foodgrains in the Punjab?

(b) Are these rates lower than the
rates of last year? •

The Minister of Agriculture (Dr. P.
8, Dealimukli),: (a) A statement is

^̂ aid on the Table of the House.
(b) No. they are the same as those

of last season in respect of rice, wheat
and barley. In the case of bajra and
jowar, the current year prices are
higher than those of last year, by
-/ID/- and -/8 /- per maund respec- 
hlgh^r than those of last year, by
Rs. 10 per maund throughout the year
as against the sliding scale of last
year.

STATBBffiNT
The procurement prices of ^digerem

foodgrains during the current season,
(In reply to part (a) of Question

No. 1087)
(In‘Rupees por Br- 

maund)
Rioe .-Buemttti o

Btiperiiir lik e  Par- 21 - 
inuU;HansrAj,
Miighkin, etc.

18,6.0
1713.U

Da^a iti,2.0
Bajm a. 12̂ 0
Jowar 8.8.0
Mai£6 10.0.0
Btoley 8.6.0

13-0.0 (till .irth,

12-12 0 (tiiepj afior>

Ticketljbss Travuli,*\o

Hm. Sltfi BJieaUa Bliair WiU tne
^ s t e r  of Railways be pleased to

(a) .the number of cases of licketless
travelers on the Korthem Zone Rail­
ways during the year 1952-53; and

(b) if so, what money was realised
as penalty and what as fare duiing
the same period? .

'The iMiutjr Minister of Rallwiiys 
Alagesan); Jiifor- 

TOton in respect of ihe ftnancial year, 
1952-53, IS not yet avaiJable. Hence*
year™lS4°"ic
qwMtion "

(a) 11,54,626.
(b) The amount of money realized

as fare from ticketless passengers
during the year 1962, was Rs. 17,71,548 
while the amount of money realized
as penalty from them during the .same 
period was Rs. S;88,776

O ilca ke s  (R e m o v a l  of  C o n t r o l ) O rder '

1090. Shrl Bansal: Will the Minister
of Pood and Agrlcvlture be pleased
to state:

(a) whether, under the OUcakes 
(Removal of Control) Order, 1052». 
restrictions on the movement. pr;>
duction. price and distribution of
oilcakes have been removed in 
States except Hyderabad;

(b) whether restrictions in regard Uy 
Hyderabad have also been removed in 
February 1953;

(c) Neither, under the Order, the
State Governments are authorised it*




